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DATED: o< |1242.025~
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

_M.A. 130 OF 2024
Original Application No. 09 /2023

IN THE MATTER OF:

BHARAT SEHRAWAT  ......... Applicant

Versus
DR. UMESH VERMA & ORS........ Respondent(s)

Status Report by way of affidavit on behalf of the Respondent No. 4 /

Municipal Corporation of Delhi.

Affidavit of Sh. Shadab Alam S/o Sh. Late Mohd. Naieem Ali, Aged about 38
years, Executive Engineer (Maintenance-IV), South Zone, Municipal

Corporation of Delhi, on behalf of the MCD.

I the above named deponent do hereby solemnly affirm and declare here as
under:-

1. That I am presently working as Executive Engineer (Maintenance-IV),
South Zone, Municipal Corporation of Delhi and fully convers:iint with
the facts of the case on the basis of the record maintained and made
available in this regard and as such am competent to depose and swear ihe.
present affidavit on behalf of the respondent/ Municipal Corporation of '
Delhi.

2. As per incompliance of order of Hon’ble NGT Court dated 03.11.2025,

the copy of approved layo e colony is annexed herewith as

Delhi High Court

* Regn. No. 21416/2020 | ¥
Expiry Date

15/03/2030

r (M-IV)ISZ

Eng
Exec oratlon of Dethi

Municipal Corp
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ANNE ) _—
NNEXURE-A and building plan of flat no. 4050 (G.F) and 4052 (F.F)
of pocket C-4, Vasant Kunj are annexed herewith as ANNEXURE-B.

0 & DEC 200 /{EJ&N{?

Verified at Delhi on this day of January 2024, that the contents

VERIFICATION:

of the above affidavit are true and correct to my knowledge derived from
the official records maintained by the MCD and I believe the same to be

true and corrgct.
S
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& Executive Engineer (M-1V)/SZ
B Municipal Carporation of Delhl
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